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met at present through the 
services olfel'ed by the emt-
ing nationalised undertakings 
and prtvat.. ope21ators; 

(E:) the need for consolidating 
the services on the routes al-
ready nationalised and to 
cause least inconvenience to 
the travelling public in the 
process of take ov.er of ,ri-
vate route£. 

As reagrds goods transport, there 
is no likelihood of the states enter-
ing this field on sigpificant scale in 
the nut few years. 

In view of the above, the passer.-
ger as well as goods transport indus-

tl"Y in the private sector will have 
scoPE: for development and expansion 
in the coming yeaps. Necessary safe-

:guards have already been provided in 
the Motor Vehicles Act. 

Sbi 1tiJlg 01. stqdi,o aDd oflice of A.I.R. 
Cuttack tID New Venue 

1974. SHRL SARAT KAR: Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to state 
the reasons for not shitting studio 
and offices of AIR Cuttack to its new 
venue? -, 

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI 
L. K. ADV ANI): The new studios 
werE> ready only in June, 1977 and 
are nOw being used for important 
recordings and rehearsals. The 
studios haVe not yet been commis-
sioned into regular use for transmis-
sion work due to the fact that cer-
tain operational difficulties would 
arise because of the separate location 
of thE:- office block and the .lew 
studios. Work on the construc-
tion of the new office block could not 
be commenced so far due to the ban 
On construction of non-functional 
buildings. The ban has since been 
lifted and the eonatruction W«I1'k is eX-
pected to be started early next year 
,and completed some time in 1979-80. 

- - is 
However, notwithstanding the opera-
tional clliJIcuJ:ties mentioned above, it 
bas JlDW been decided to commission 
Lhe new studios about the middle of 
December 1977. 

Indo-German Agreement on Oceano-
CNPhic Studios 

1975. DR. HENRY AUSTIN: Will 
the PRIME MINISTER be pleased to 
state: 

(a) whether Bonn Government 
have agreed to provide project assist-
ance to acquire a research ship from 
West Germany for joint Indo-Ger-
man Oceanogmphic studies; 

(iii) wh.etber any agreement h3$ 
been reached between the two Gov~ 
ernments; and 

(c) if so, the main features there-
of? 

'l'H8 PRIME· MINISTER (SHRI 
NlO:RARJI DESAI): (a) NE:gotiations 
are in progress between India and 
li'RG for acquisi!ion of an OceanClr 
graphic Research Ship out of the 
r .. mds promised by FRG Government 
for Financial and Techilical Assist-
anee to India for 1977-78. 

(b) NI), Sir. 

(c) Does not arise. 

Loss of Industrial Production due te 
llreakdown ill Thermal PlaDts at 

Patratu aIICl Barauni 

1976. SHRI SHYAM SUNDAR 
GUPTA: 

SHRI ISHWAR CHAUDHRY,: 

Will the Minister of ENERGY be 
pleasE:d to state: -

(a) whether Government have seen 
the press reports in the Indian Ex-
press dated the 29th October, 1977 
wherein it boas been stated that In-
cJustrial production has been badly 
afl'E:-Cted in several partL 'of ~ 
following major break-down in the 
principal Thermal Plants at Patratu 
UId !WaiW, 
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(b) if 80, the estimated loss of in-
dustrial production as a result there-
of; and 

(c) what steps Government have 
taken or propose to take to fill the 
gap of production and to avoid break.. 
dOWn in the Thennal Plants. 

THE MINISTER OF ENERGY 
(SHRI P. RAMACHANDRAN): (a) 
Yes, Sir. 

(b) Although shortage of power 
does affect industrial production 
but it has not been possible to esti-
mate loss in industrial production due 
to shortage of power alone as there 
are a number of other factors such 
as availability of raw-material, labour 
etc: which also affect industrial pro-
duction.. 

( c) A senior technical officer of the 
. Central Electricity Authority was 
deputed to Bihar to suggest measures 
to improve the working of Pall"9tu 
and Barauni thermal power stations. 

His recommendations are under imple-
mentation by Bihar State Electricity 
Board. Multi-disciplinary teams con-
sisting of representatives of B.H.E.L., 
LL. Kota, C.E.A. and the concerned 
rower stations are tackling the pro-
blem of increasing reliability of the 
l1ewly commissioned unit at Patrau by 
identifvinf( the problems and taking 
immediate necessary remedial mea-
sureS. All p0ssib1, r'sistance is be-
ing randered by Government of India 
to the State Electricity Board for ex-
pediting commissioning of the gene-
rating units scheduled for commissiO'.l_ 
iDg this year. 

Supply of power to lDdustrie. in 
Kantataka 

J977. SHRI C. K. JAFFER 
SHARTEF: Will the Minister of 
ENERGY be pleased to state: 

(a) whether Central Government 
me aware that the industries in the 
Slate of Kamataka are starving for 
want of power; and 

(b) if so, whether Central Govern-
ment have taken any steps to Im-
prove the power supply position by 
setting up a thermal power plam-
either in Mangalore or near Hospet? 

THE MINISTER OF ENERGY 
(SHRI P. RAMACHANDRAN): (a) 
and (b). Central Government are 
aware of the power shortages pre-
vailing in the State of Kamataka re-
sulting in the imposition of power 
cuts on the various consumer sectors, 
particularly industries. They have 
bet:n arranging assistance from the 
neighbouring States of Tamil Nadu, 
Kerala Maharashtra and Gujarat to 
the extent possible. In the long run 
various alternatives for meeting the 
power requirements of Karnataka 
have been under examination. These 
alternatives include the setting up a 
thennal station in the state, expedit-
ing the construction and co~sslOn­
ing of hydel projects in the" state 
and of importing power from the 
super thermal stations to be set up 
in the southern region. Investigations 
for selecting a suitable site_for a 
thermal pOwer project in the" state 
of Karnabaka are in progress. 

Modern Sheds at l'laQdeep 1"00rt Trust 

1978. SHRI SIVAJI PATNAIK: Will 
the Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) whether a second carge be~th 
would be constructed with modern and 
sophisticated transit sheds at the 
Paradeep Port; and 

(b) if so, when and details there-
of? 

THE MINISTER OF STATE IN 
CHARGE OF THE MINISTRY OF 
SHIPPING AND TRANSPORT 
(SHRI CHAND RAM): (a) and (b). 
A proposal for construction of a 2nd 
general cargo berth at Paradip Port 
with provision for suitable ~argo 
handling equipment and a transit 
shed at an estimated cost of Rs. 4.18 
crores is under examilllltion. 




